REPORT FILED BY THE 5'" RESPONDENT i.e., PRINCIPAL CHIEF
CONSERVATOR OF FORESTS & HEAD OF FOREST FORCE, ANDHRA
PRADESH, GUNTUR BEFORE THIS HON'BLE NATIONAL GREEN TRIBUNAL

SRINIVASULU, CHITTOOR DISTRICT

ON AFFIDAVIT IN O.A.NO.41/2022 FILED BY SRI GOWNIVAARI

1) The applicant, Sri Gownivaari Srinivasulu, Chittoor district has filed the

affidavit in O.A No0.41/2022 (SZ) before the Hon’ble NGT, Southern Zone at Chennai,

alleging illegal quarrying or removal of granite over an extent of Acres.180.240 in

Sy.no.213 and over an extent of Acres.252.665 in Sy.no.104 of Muddanapalle village,

Santhipuram Mandal, Chittoor district, Andhra Pradesh, is causing serious threat to

the ecological balance and wildlife and also resulting in depletion of forest cover. All

these aspects are covered under Schedule-I of National Green Tribunal Act, 2010

(NGT Act 2010), and carrying out granite quarrying in forest land without obtaining

permission from the Central Government is covered under the Forest (Conservation)

Act, 1980. It is also mentioned that the Koundinya Wildlife Sanctuary is within the

Chittoor district spreading from Bangarupalem to Palamaner and Kuppam which is

also affected by the above said illegal activities.

The brief facts are as follows;

2) It is respectfully submitted that, the legal status of revenue land in

Sy.No.213 & 104 of Muddanapalle (V) is recorded as “"Adavi” in revenue records and

the said lands are neither a notified Reserved Forests nor Protected Forests and

they do not form part of Koundinya Wildlife Sanctuary. The survey numbers 213 &

104 of Muddanapalle (V) are located more than 6.00 km away from B.M.Konda RF

and 14 km from Koundinya Wildlife Sanctuary limits of Kangundi RF. The land is

under the administrative control of Revenue Department.

furnished by the Tahsildar,

Santhipuram Mandal

As per the information

in his Rc.No.A/35/2022,

dt.13.04.2022 the following is the status of both survey numbers as mentioned.

Sy.

T

| Extent in | Classification | Subsequent changes | . 4'

acres of land in fair | Sy.No. | Extent Pattas given | Extent j

adangal (acres) | Number | Extent | not fit for '

(acres) | cultivatio |

| o n (acres) |

_ 2 3 4 5 6 7 8

1252.665 | Adavi Further spl_it and assigned Sy.No.231 -

| to 241 and 312 to 320



I 231 ] 12 [3791 [ |
241 ’
B 312 to| |7 1041 |
320
19 48.32 | 204.345
- , ]
| 213 | 180.24 Adavi Further split and assigned Sy.No0.253 | I
to 283
B 253 to]196.12 [119 118.45 |
283 | |
N | | I |
“118.45| 61.790 |

3) It is respectfully submitted that, in the present case, the nature of the
land in Sy.No.213 & 104 of Muddanapalle village is recorded as "ADAVI” and it is
under the administrative control of Revenue Department. In G.0.Ms.no0.532, F&RD
(For.III) dt.21.07.1975, all the Revenue Divisional Officers, Tahsildars and Deputy
Tahsildars were appointed to perform the functions of Forest Officers, in connection
with un-reserved lands, waste and poramboke lands at the disposal of Revenue
Department. It is further submitted that, since the land is recorded as “Adavi /
Forest”, the provisions of Forest (Conservation) Act, 1980 will apply and prior
approval of the Central Government is mandatory for use of such areas for non-

forest purposes.

\/\ANJ U'V\-W
M"
Principal Chief Cons r of Forests &

Head of Forest Force



) 3 REVENUE DEPARTMENT
From To
Ssmt. D. Lokeswara Rao, The Divisional Fo icer,

[ahsildar, Chittoor West Divisionrs-&isfonr.

Santhipuram Mandal,

Roc. A/35/2022 dated 13-04-2022

Sub: Mines & Geology — Chittoor District - Madanapalle Division
- Santhipuram Mandal - O.A. No. 41/2022 filed by Sri
Gownivari Srinivasulu Ex. MLC Chittoor District - lllegal
Granite Quarrving in Sy. No 104 & 213 of Muddanapalli
Village of Santhipuram Mandal - submission of report - reg.

Ref: 1. DFO, Chittoor West Division, Chittoor Lir Re. No
519/2022/TO., dt: 12.04.2022

Kk kkk kK

I invite kind attention to the reference cited and submit that in reference
citec above, the Divisional Forest Officer, Chittoor West Division, Chittoor has
requested to furnish the details pertaining to lands in Sy. No. 104 & 213 of
Muddanapalli Village of Santhipuram Mandal.

[n this connection, [ submit that pertaining to Granite Quarrying no

»were issued rom the Tahsildar Office as the said land is classilied as
Aadavi® and FLR copy{classification), FMBs, webland adangal(if any
mutations are carried out in said Sy. No) are herewith furnished for kind

perusal.

1ct: As above

Yours faithfully

TAHSILDAR
SANTHIPURAM

v
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Custard apple fruit (Anona Squamosa)
Soap nut (Sapindus emarginatus)
Pungam fruit (Pongamia pinnata)
Marking nut (Semecarpus anacardium)
Cleaning nut (Strychnos potatorum)
Amla fruit (Emblica officinalis)

Chironji fruit (Buchanania lanzan)

xooo-.l_O\fJ\:‘;"f**

10. Teak fruit (Tectona grandis)

11. Tuniki fruit (Diospysros melanoxylon)

12. Nuxvomica fruit (Strychnos nuxvomica)

13. Wood apple fruit (Ferronia limonia)

~ 4. Investiture of powers on forest officers to compel attendance of
witness to Courts etc., under Andhra Pradesh Forest Act, 1967.

[GOMs.No. 585 Forests and Rural Development (For-III) 4th

November, 1974, published in AP Gazette R.S. to Pt. I, dt. 21-11-1974
issue No. 45, Page 1377)

In exercise of the powers conferred by Clause (b) of sub-section (1)
of Section 62 of the Andhra Pradesh Forest Act. 1967 (Act 1 of 1967), the
Governor of Andhra Pradesh hereby invests all the Forest Officers ; not
below the rank of Assistant Conservator of Forests with the—

(1) power of a Civil Court to compel the attendance of witness and the
production of documents and material objects : and

(i) to search or to issue a search warrant which may be executed in
the manner provided in the Code of Criminal Procedure, 1973.

Note:— The witnesses so summoned be paid actual expenses of passage
by a public conveyvance and daily allowances as prescribed in the Andhra
Pradesh Manual of Special Pay and Allowances. The officer competent to
summon witnesses is also competent to fix the class to which each of such
persons is eligible for the purposes of these allowances. The Officer competent

to summon is hereby authorised to sanction such expenditure and pay the
same from other contingencies.

5 - Booking of offence in unreserved and poramboke Lands
delegaﬁon of powers to the officials of the Revenue Department.

[G:&;M&& 5332 F & RD (Forlll), dt. 21-7- 1975]

powers conferred by sub-clause (ii) of Clause (f) of
a Pradesh Forest Act, 1967 (Act 1 of 1967) the

221
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Notns. issued under AP, Forest Act, 1967 67

-

Governor of Andhra Pradesh hereby appoints all Revenue Divisional Ofticers
~ within their respective jurisdictions to perform the Tunctions of forest officers
and invest them with the powers under Section 62 (1) (a) (ui) 1o accept
pensation for forest offences under Sec. 59 of the sad Act, arsing in
~ connection with unreserved lands, waste, and poramboke lands at the disposal
~of the Revenue Department and also appoints all Tahsildars and Deputy
}‘:%hsi[dars under sub-clause (1) of clause (f) of Section 2 of the said Act to
arm the functions of Forest Officers and invests them with the powers
der Section 62 (1) (&) (1) to accept compensation for forest offences
nder Section 59 of the said Act arising in connection with unreserved lands.
~waste and poramboke lands at the disposal of the revenue department. the
fi’_'vaiue of the property mvolved does not exceed Rs. Two hundred.

6 Forest Offences—Confiscation of tools etc.—Authorisation-Orders.

[GOMsNo. 32 F & RD (For. 1ll) Dept.. di. 21-1-1976]

In exercise of the powers conferred by sub-section (2) of Section 44,
ﬁf Andhra Pradesh Forest Act, 1967 (Andhra Pradesh Act | of 1967) as
amended by Andhra Pradesh Forest (Amendment) Ordinance, 1975 (AP,
@rdmancc 22 of 1975) the Governor of Andhra Pradesh hereby authorised
- the following officers to perform the functions of the authonsed officer under

that section.
‘ (l) Sub-Divisional Forest Officers.

~(2) Divisional Forest Officers.
7 Conservator of forests are authorised officers under sub-section

_ - (2D) of Section 44.
= No. 554 F & RD (For-1ll) Department, di. 8-6-1976]

the powers conferred by sub-section (2-D) of Section 44
sh Forest Act, 1967, (Act | of 1967) the Governor of
~authorises all Conservators of Forests in the State

n 2(g)(3) of the Act to include *‘Gum® under

1!. "4-9-1977. published in AP

RD (For-111),
' fessue No. 41 pp 1040]

: Inexerctse: ?Qwers conferred by Section 68 read with sub-clause
gft.);f clause;(g of Section 2 of the Andhra Pradesh Forest Act, 1967 (Act
96, mee’ﬂzm:: of the notification issued in G.O.Ms.No. 322.

o
rests and Rural Development Department. dated 1Sth April 1077 o
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